
valued at Rs. 3.10 lakhs for Import of 
Motor Vehicle ports were issued to the 
Poona Municipal Transport Commit­
tee during the years 1957 to 1965.

(b) Licences were issued in favour 
of the Transport Manager, Poona 
Municipal Transport Undertaking.

(c) Yes Sir.
(d) As a result of investigations 

made by the Central Bureau ot Inves­
tigation, necessary sanction for launch­
ing prosecution under Sec'i.m 5 of the 
Imports and Exports (Control) Act, 
1947 has been accorded.

Ir r e g u la r  S u p p ly  of W a g o n s  at  
B e lla m p a lly  (S .C . R a ilw a y )

*720. Sbri M. N. Reddy: Will the 
Minister of Railways be pleased to 
■t

(a) whether Government’s attention 
has boon drawn lo the fad »h-it due to 
the acut - shortage and irregular sup­
ply of w.nons in Bellampally of the 
South-Centra; Railway 8 large stock of 
coal worth more than Rs. 2 crores has 
accumulated causing great lois and in- 
conveniencc to alt concerned;

(b) the steps taken to eas3 the situ­
ation and minimise the loss; and

(c) the causes for the non-allotment 
of wagons in Bellampally and the 
action proposed o be taken against 
the defaulting officials?

Hie Minister of Bail ways (Shri C. 
M. Poomcha): (a) Yes, Sir. There 
was some shortage in the supply of 
wagons to the BclampaUi colliery in 
recent months, leading to a certain 
amount of accumulation of coal at the 
pithead.

(h) Effective steps are being taken 
for stepping up coal loading in Singa- 
reni colliery including BelampalU 
coalfield. Tour additional diesel 
engines have recently been allotted to 
South Central Railway for stopping up 
loading from this coalfield. In addi­
tion, steps have also been tlll»n to 
improve the flow of empty wagons to
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the South Central Railway for coal 
loading.

(c) The drop in coal loading in 
Belampalli area resulting in increase 
in thair pit-head stock was chiefly on 
account of the following factor*.

(i) Disturbances in Andhxa Pra­
desh during November, 19C6.

(ii) Strike of Andhra Praucsh 
State Electricity Board wor­
kers in February, 1967 affect­
ing the operation of the Rail­
ways.

(iii) Reduced loading in February, 
1967 dus t0 holiday; on ac­
count of General Election's.

(iv) Dislocation caused heavy 
and unplanned mov-inr '.1.; of 
imported and indiciums f ju i- 
grains from Madras and 
Andhra Pradesh.

Substitute Workers at Jhajha and
Jamalpur Railway workshops

S369. Shri Deven Sen:
Shri Madhn Llmaye:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that there 
are a large number of workers at 
Jhajha and Jamalpur workshops. 
Eastern Railway who are called sub­
stitute workers;

(b) if so, their number and their 
average period of service; and

(c) the steps taken by the Rail­
way Administration to give them per­
manent employment/security of ser­
vice?

H ie Minister 0f  Railways (Shri C. 
M. Poonacha): (a) to (c). The infor­
mation is being collected and will be 
placed on the table of the Sabha.

Invention o f Mechanical plough
SS70. Shri K. K. Nayanar: W ill the 

Minister o f Industrial Development and 
Company Affair* he pleased to atate:

(a) whether it is a fact that tks 
Director, Invention Promotion Boer*
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